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 Schematc Flow or Re-appraisal oMining Proposal oMinor Minerals Under Minisry OM
28-04-2023:

D.C Oce

(login on PARIVESH 2.0)

Scan documens and upload on
PARIVESH 2.0 wih oher inormaon

MS SEIAA

(login on PARIVESH 2.0)

Afer submission

EC is valid EC is no valid

Scruny

Mail is sen o projec
proponen inorming he
EC is valid along wih
Inmaon number

Mail is sen o projec
proponen inorming he

EC is no valid

Projec proponen, afer successul regisraon (i no regisered)
on PARIVESH 2.0 is required o perorm ollowing acon:

 Projec Creaon
 CAF (Common Applicaon Form)
 Form – 2 duly menoning he inmaon number received

MS SEAC or urher
consideraon

Fill he res o he orm and submi

151045



3

Physical les omining proposals are o be scanned and orwarded o MS SEIAA by ollowing he seps
menoned below.

STEP 1: USER (DC ofce):

Log in o he DC. Once landed on he DC dashboard, click on 'Add EC Deails (Min. B2)' as shown in he
gure below.

When you click on he 'Add EC Deails (Min. B2),' DIEAA proposal ranser orm will be open. Fill in all
he mandaory and preerable elds, including DIEAA le number and selec disric. Upload a scanned
noeshee. Selec he EC dae and upload he EC leer. Ener he name o he company/organizaon
and he Email ID o he Projec Proponen (PP).

Afer compleng he orm and submitng i, he proposal will appear in he lis o ranserred proposals
– (Mining o Minor Mineral) wih inormaon including he reerence number, DEIAA le number,
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organizaon/company name, Projec Proponen's (PP) email ID, and he EC dae and he orwarded
dae wih an opon o view he orwarded inormaon.

STEP 2: USER (MS SEIAA):

Afer successul log in byMS SEIAA, proposals orwarded by DC oce are available under ab "Proposals
ranserred under OM 28/04/2023" given in he lef sidebar

On clicking he "Proposals ranserred under OM 28/04/2023,", a lis o Transerred proposals – (Mining
o Minor Mineral) orwarded by DC oce will be displayed. Nex, click on "Veriy" under he "Acon"
column.
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On clicking "Veriy," he Projec Creaon Form or SEIAA will open. Cerain inormaon such as "name
o company/organizaon", "Email ID", “EC number/DEIAA le number”, “EC dae”, “EC leer” and
“scanned noeshee”. In addion o auo ech deail, inormaon such as “regisered address”, “legal
saus”, “projec name”, “locaon”, “sae”, “disric”, “sub-disric”, and “village” and “mobile
number” are o be enered by MS SEIAA.
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Afer urnishing all inormaon as menoned in he orm,MS SEIAA shall be required o ensure validiy
o he EC and required o choose eiher 'Yes' i he EC is valid or 'No' i he EC is invalid.

Afer selecng 'Yes' or "EC Valid," a eld will appear as "EC valid up o." Now, proceed o choose he
dae or "EC valid up o."

I you choose 'No' or "EC Valid," a eld will appear or "EC valid up o." In his case, selec he dae or
"EC valid up o."
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Click on he "Inmaon o PP" buon.

Afer urnishing all inormaon, click on he "Inmaon o PP" buon given in he boom righ corner
o he page ollowed by a conrmaon dialogue box sang "Are you sure he EC is valid/invalid?", as
he case maybe. Click on he ‘Yes’ in order o proceed his process urher.

Once conrmed, a message regarding inmaon along wih inmaon number o PP will be delivered
a email urnished in he orm above or submission o orm 2, in case EC is valid. Following are he
emplaes regarding inmaon o PP in case o EC is valid or invalid.

In case o Valid:
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In case o Invalid:

Noe: In he op righ corner segregaed abs such as “Pending”, “Valid”, “Invalid”. Pending acons can
be ound under he "Pending" ab, valid proposals under he "Valid" ab, and invalid ones under he
"Invalid" ab.

STEP 3: USER (Projec Proponen):

Now, he Projec Proponen (PP) is required o ll orm Form-2. Projec Proponen is required o selec
reappraisal eld a serial number, or he proposal requiring consideraon under Minisry OM
28.04.2023.
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Now, PP will rs creae he projec, agains he creaed projec pp is required o he hee ca ollowed
by orm 2.nex required o ll he CAF ag and afer his will sar lling orm 2. Form 2 (Applicaon or
EC or mining minerals o mine lease (0-5 HA) will open. Sar lling he orm and afer selecng "Re-
appraisal under heMinisry OMdaed 28.04.2023”, a eld will appear or he Inmaon ID. The Projec
Proponen (PP) is now required o ener he correc Inmaon ID as received via email. Incorrec
Inmaon ID will preven you rom proceeding urher. Fill he res o he orm and submi o MS SEAC
or urher consideraon.
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For any query, please conac helpdesk:

Complainmodule link: htps://parivesh.nic.in/complain/SelecUserLogin

Toll ree number: 1800119792
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